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The Minister of Rehabilitation
(Shri Tyagi): (a) and (b). The My-
sore Government have not so far
oftered any forest land for rehabili-
tating migrant families from East
Pakistan in that State. The State
Government have reported that they
are collecting data regarding the
availability of land, classified as For-
est land, coming under the command
of Bhadra and Dharma Projects. A
specific decision will be taken by them
only after the extent of land available
is known its suitability for the pur-
pose has been assessed.

Fertilizer Industry

24%0. Shrimati Renuka Barkataki:
Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that the
fertilizer industry is facing a produc-
tion crisis due to acute scarcity of
rock phosphate and sulphur; and

(b) it so, the steps Government
propose to take to remove the scar-
city of these materials?

The Minister of State in the Minis-
try of Petroleum and Chemicals
(Shri Alagesan): (a) and (b). Re-
cently there has been difficulty in the
procurement of rock phosphate and
sulphur but it is not correct to say
that the fertilizer industry is presen-
tly facing a production crisis on this
account. Steps are being taken to
tap all possible sources to secure
adequate supplies of these raw mat-
erials.

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

(1) FIRING By PAKISTANI TROOPS ON
THE CHIEF MINISTER OF PUNJAB AND
PARTY FROM ACROSS THE CEASEFIRE
LINE

Shri P. K. Deo (Kalahandi): I call the
attention of the Minister of Defence to
the following matter of urgent public

APRIL 21, 1965 Puakistani

troops OR 10216

Punjab Chief Minister (C.A.)
importance, and I request that he may
make a statement thereon:

“The reported firing by Pakistani
troops on the Chief Minister of
Punjab and party from across the
ceasefire line in Chamb sector in
Jammu on the 17th April, 1965.”

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
A. M. Thomas): Sir, the Chief Minis-
ter of Punjab had arranged to visit
some of the Punjab Armed Police
pickets on the cease-fire line on the
16th and 17th of April. On the 17th
of April, he left Akhnur at 8.35 AM.
to visit some posts in the forward
areas. After visiting three posts, he
went on to the post at Burejal, ac-
companied by the DIG of Police,
Punjab, the Brigade Commmander and
other Army and Police officers. The
party were travelling in 4 jeeps.

2. The Burejal post is 5 'miles south-
west of Chhamb on the junction of
the internationtl border and the cease-
fire line. At this post the Chief
Minister had just commenceq addres-
sing a few men who had gathered
under a tree to hear him when Paki-
stani troops across the cease-fire line
opened fire with medium machine
guns from their post at Tahu. The
Chief Minister was hurriedly taken
into a bunker where he spent the
next few minutes. Later, when he
came out and was attempting to leave,
there were repeated bursts of firing.
Fortunately the Chief Minister was
not hurt, but an Indian soldier who
was escorting the Chief Minister was
hit on the hand.

3. The Chief Minister of Punjab had
arranged to have a bullet fired ‘at
the party collected on the spot. This
is being examined.

4. A protest was lodged yesterday
with the Pakistan Government in res-
pect of what appears to be a delibe-
rate attempt to snipe at the head of
the government of a neighbouring
State of the Indian Union.
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Shri P. K. Deo: While fully endors-
ing the unaccepted protest note of the
Government of India that this un-
provoked firing has violated all norms
of civilised behaviour and rejoicing
that the the Chief Minister of Pun-
jab has returned unhurt and safe,—I
do not like to make reference to the
so-called evil stars that have been
haunting him—I would like to know
if these activities at the Western
border, and especially the illegal oc-
cupation of Kanjarkot and the firing
at Jammu and elsewhere, are not
diversionary techniques of the Peking-
Pindi axis for something more serious
in the eastern gector in the coming
months?

Shri A. M. Thomas: The hon. Mem-
ber can draw his own inferences or
conclusions. I should think I need
not add anything to what he has said.

Shri Ranga (Chittoor): Do you not
attach any more importance to it?

Shri P. K. Deo: I could not follew
the answer, s

Mr. Speaker: He says that the hon.
Member can draw his own conclusions
about all these incidents that have
taken place.

Shri P. K. Deo: The question is
whether he can give us any assurance
that the Government is prepared to
meet any emergency that may arise
in the eastern, western or northern
sector,

Mr. Speaker: Questions on Calling
Attention should be confined to the
matter that we have before us. We
should not broaden it.

Shri Ranga: It is such an impor-
tant question. Are they not expected
to take a little more notice of what
is happening on our frontiers? Surely
they cannot say that this attack on
the Chief Minister is an ordinary oc-
currence in regard to which only a
protest note is justifiable, and noth-
ing more should be done. Surely they
are expected to give greater atten-
tion to it.
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Shri A. M. Thomas: The incident
has caused a great deal of concern to
us. That is why we have lodged a
strong. protest with the Pakistan Gov-
ernment. '

st Age guwT  (fedr-sa
T) WA TERE A AW I o
w51 & FF = /e 7 S 3o faai I
TN AT gF A, I agr qwrs ooy ?
I & qer & fay aw faar v 3
F s wvgan g 5 g 9 mifey &
T &Y T & 99 &7 9f o o qae
® JqmET STE ?

Shri A. M. Thomas: The bullet has
been sent to the Home Minister by
the Chief Minister. I have already
said it in the statement.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Has the Cabinet examined the
bullet?

Mr. Speaker: The question is whe-
ther after the investigations the re-
sult would be conveyed to the House.

Shri A, M. Thomas: Yes, Sir.

Shri Narendra Singh Mahida
(Anand): Goverrment protested ag-
ainst this firing at the Chief Minister
and that note had been returned.
May I know what the Government
proposes to do in this matter?

Shri A. M. Thomas: In fact when a
protest note is returneq like that the
inference is that the other Govern-
ment js not prepared to reply to that.

Shri Solanki (Kaira): This visit by
the Chief Minister—was it arranged
from the civil side or the military
authorities?

Shri A. M., Thomas: He informed
us and the risks connected with such
a visit had been brought to his notice.

Shri P. Venkatasubbaiah (Adoni):
When such incidents happen on our
borders and we send protest notes
only to receive scant respect and con-
tempt, may I know what positive
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[Shri P. Venkatasubbaiah]
action do the Government propose to
take to bring home to Pakistan Gov-
ernment that we are also strong
enough to repel them?

Shri A. M. Thomas: In fact as has
been stated before the House on a
number of occasions, we are prepar-
ed to meet the situation, We have
also got adequate troops in that area
both on the cease-fire line as well as
in the international border.

=it gow T w@AE (J9W) : fow

g arfeearr gfes 7 A Helr ¥

F Mt aars 4 39 99 9 F

SaTg # gATS JIEME W I F FW

w41 Iferai SwTs o ? an ) seg ff?

47 9T AT A9 FY 9g § faer @
a1 oA SrEt g R ST Fag aar

2 fF wer Al T AT AR @ R AR

g 39 ® Mfwar sa@d ?

Shri A. M. Thomas: It was not the
police that fired from the Pakistan
side; it wag Pakistan troops that fired.
Of course there was fire in return
also. Our inference is that the Paki-
stani forces on the other side should
have known about the visit, The
Chief Minister of Punjab had visited
certain posts in the Jammu area on
the 16th April and that was sufficient-
ly public so that they would have
perhaps come to know of that.

Shri P. C. Borooah (Sibsagar): May
1 know whether the Chief Minister of
Punjab went there after prior intima-
tion and if so how many days after
the receipt of the information that
incident took place?

Shri A. M. Thomas: I have already
said that he went there with prior
jntimation and {he Commander of
the brigade there was also present
when he was touring that area.

=t maw fag  (FAT) o ow
TR Y 3@ aTa &1 qar o
1 ¥ 3 fad ag 9w fF 9
9T, & 16 fafrees § e wers ff
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a1 gafae =@ @ 5 agi et ¥
fergrarit #1¢ qg= 7t a1 WK q@lag
I FY ag T A R @ fgrgeart A
TATE AT I FY A AR & fF qT A
agl 9T AT & AV IWF I F AT
Ty & ¢ R 3O & MY 99
oft 7

Shri A. M. Thomas: From the cir-
cumstances of opening fire, the infer-
ence can legitimately be drawp- that
the Chief Minister was present there.

Shri Hem Barua (Gauhati): May I
know if Government are aware of the
fact that there are some peopie on
the Indian side with transmitters who
transmit secretly about the move-
ments of our people including the
movement of the Chief Minister to
the Pakistani side and now thai the
Pakistani High Commission in Delhi
has thrown back the protest note and
some of these diplomatic missions in
Delhi, particularly, China and Paki-
stan are behaving in a very odd way,
whether our Government are going to
take any steps to see that these dipo-
matic missions in Delhi in our coun-
try conform meticulously to the norms
of diplomatic conduct as also of in-
ternationa] ethics and whether those
transmitters have been seized or not?

Shri A. M. Thomas: We are really
concerned with this China-Pakistan
action on our borders and we are
taking sufficient precautions.

Shri Hem Barua: What is this en-
swer, Sir, (Interruption)

Mr. Speaker: Order, order. The
question is whether there is any in-
formation that there are secret trans-
mitters.

Shri A, M. Thomas: We have no in-
formation.

Shri Hem Barua: I wanted a reply
to that question, a specific reply, and
he has failed to give a reply. As a
matter of fact, the Home Minister
should have ‘becn able to give us that
reply. At the same time, I wanted to
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know about the conduct of these Mis-
sions here in New Delhi. It is the
Prime Minister who can give a reply.

Mr. Speaker: That cannot be an-
swered in a supplementary.

Shri Hem Barua: Why not?  The
country is going to ruin on account
of the Government’s policy. They do
not have the diplomatic courtesy. The
country is going to ruin. We are
going to ruins every day, because of
the Government’s policy.

Mr, Spealier: Order, order. This
House also is going to ruins through
this questioa.

Shri Hem Barua: They do not know
whether a tecret transmitter is there
or not. They do not have any secu-
rity measures. They would tolerate
the 'misbehaviour of the diplomatic
missions.

Mr. Speaker: It is very sad that in
spite of my warnings he should con-
tinue in that manner, and when he
works himself up he goes beyond
control,

Shri Hem Barua: May I submit in
all humility to you that I am trying
to understard the gravity of the situ-
ation.

Mr. Speaker: Is here anything on
my part that I can do?

Shri Hem Barua: No, Sir. But
when you jive them protection like
that, it pains us. We are deeply dis-
tressed because of this policy.

The Prim¢ Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): I am sorry; it seems as if
Shri Hem Barua alone has a realisa-
tion of the gravity of the situation.

Shri Hem Barua: I would like to
join that company in that realisation.
I welcome your company in that.
Come along,

Shri Lal Bahadur Shastri: There-
fore, I would like to say that he should
not get excited over it so much, but in
so far ag the transmitter is concerned,
certainly. there can be no transmitter,
and if one is planted certainly it is
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our duty, and the responsibility to find
it out, trace it out and stop its
functioning or working. But ag far
as I know where is no such trans-
mitter working here. (Interruption).

3o TW AAET Afgan (FEaTas):
AT A, 78 TA T AT I AA
g ?

Shri Hem Barua: About the conduct
of the diplomatic missions.

Shri Lal Bahadur Shastri: In re-
gard to the Chinese Embassy I said
something yesterday. In regard to
Pakistan, of course it is for them to
behave; in this matter they have be-
haved in this particular manner; they
have behaved in that way. We can-
not immediately take any action on
that—

Shri Hem Barua: Pakistan’s beha-
viour is atrocious.

Mr. Speaker: Order, order. There
ought to be some limit.

Shri Lal Bahaduyr Shastri: . . . but
to protest aganist it.  (Interruption)

Mr. Speaker: There is a limit to
my patience; I have borne too much.

Shri C. K. Bhattacharyya (Rai-
ganj): Shri Hem Barua is playing to
the gallery.

Shri Hem Barua: Damn it, damn it.
I do not have any idea of playing to
the gallery. I say ‘damn it’ a thou-
sand times. What right has he to
say that? What business have I to
play to the gallery?

=t g T2 TBITT : Ig Wek AT
forr S8 | g9 9] HTAY FEEAT ST QG
21 TH I FY GEA TG FLEHA & 7
Shri Hem Barua: It is wrong a hun-

dred times. (Interruption) Even
when you function in a responsible
way, the country is in danger. Why

should he say I am playing to the
gallery? I will say, damn it, damn
it, damn it—a hundred times.

Shri Hari Vishnu Kamath: The
hon. Member there has ascribed mot-
ives to Shri Hem Barua.
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Mr. Speaker: I have been trying
again and again but he does not lis-
ten to me, and & cannot control him
if he proceeds in this manner.

Shri Hem Barua: I walk out in pro-
test. You cannot give us protection.

Mr. Speaker: I am also asking him
to go out.

Shri Hem Barua: You need not ask
me to go out. I am walking out my-

self. Why should you ask me to go
out?

Shri Hem Barua, *hen left the House.

Mr. Speaker: His behaviour now
against the Chair is very objectionable
and I must name him in this respect.

Shri Hari Vishnu Kamath: With the
deepest respect to your judgment and
wisdom, even if you consider that
he has done something which de-
serveg his withdrawal from the Ifouse
for the day, I submit that he was
provoked by Shri Bhattacharayya who
cast aspersicns on his motives. Whe-
ther a member belongs to this side
or that side, it is very wrong on the
part of any member to say that he
plays to the gallery. Even though I
respectfully disagree with whatever
punishment has been awarded by you,
he has alreudy withdrawn from the
House, and I wish to submit that a
member lik¢: him who has been very
active during the proceedings of tae
House deseirves a little more consi-
deration froin you. The- relations bet-
ween you and all of us have been
always cordial and I do hope that
this question would not be pressed to
that extent.

Mr. Speaker: There is one thing
that I want to place before the House
before men.bers express their views.
There is soine limit which should not
be trespassed. I was again and again
asking him to keep quiet; I told him
I have borne too much. The utmost
patience that I could exercise, 1 did
try to exercise but I couid not manage
the member in that respect. I did not
take any action till he said something
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that was derogatory to the Chair when
he was walking out, The other day
it happened so in the case of Shri
Madhu Limaye; we took ‘action against
him because when he was asked to
get out, he saj dsomething against the:
Chair.

Shri Bade (Khargone): Shri Hem
Barua did not say any such thing ..

Mr, Speaker: If the hon. member
thinks what he said is not derogasory
to the Chair, I differ from him,

@t a8 : WA WEed, I ¥ a§v
grnarfe =t wgEE ¥ = R
“He is playing to the galleries”. Is it

not objectionable? Shri Hem Barua
was provoked by his remark.

WHag s o A Ty &

“I am walking” out in protest
A O 1 B FEr o
“l also ask him to go out’.

Then he said, “You need not ask me
to go out. I am walking out myself.”
He was in his temper and so be said
like this,

7g THueee & v mifeems . avsAr
F X ¥ g A9 4T § | 79 TFAIS
F FTT Irgld T T FEr A7 L T
g waww wmar mr ff <playing
to the galleries” TgITT@Y | T
aTeY 7g & AT AT & T

Mr. Speaker: Whenever there is
something on one side and the mém-
bers feel aggrieved—be it an indivi-
dual member, be it the opposition or
be it the government—the Speaker is
asked that the member or group or
the party be given protection. But I
am very sorry, I sometimes feel pain-
ed that when I am in trouble, I da
not get any protection.

Some Hon. Members: No, Sir.
Mr, Speaker: I do not get any pro-

tection. I have been warning him
again and again. I was just feeling
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helpless what to do at that moment,
because he worked himself up to such

an extent that he would not listen at.

all. I knew he was excited on this
particular subject, but everybody is.
There ought to be some limit to which
we can control ourselves. How many
times did I ask him? It was not the
first time., When he goes out, he
challenges the Chair in such a manner
that I feel that I have been insulted.

12.20 hrs.

SUSPENSION OF MEMBER
(Shri Hem Barua)

The Minister of Communications and
Parliamentary Affairs (Shri Satya
Narayan Sinha): In view of the fact
that Shri Hem Barua, while going
out, made certain remarks which were
derogatory to the Chair, I propose that
he should be suspended from the
House for one week.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Sir, I submit that the motion
is not in order. He said: “In view of
the fact that . . .” What did he say—
“derogatory remarks”?

Shri Satya Narayan Sinha: I said:
‘“derogatory to the Chair”.

Shri Hari Vishnu Kamath: As far
as I know, if I heard him aright, he
only said—you '‘may discount his voice
and tone, but the words were perhaps
these—“Why do you take the trouble
of asking me to go out when I am
going out myself”.

ot TWAAE qEE (FIOEE)
TH T ® 989 ¥ T ¥ fag @y
F ooy ...

Mr. Speaker: Order, order. I shall
place it before the House.

=¥ qx fede ot A g gt | A= HvA
AT § A qH @A T ¢
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Y TG AT TR ; TH § T qwWEA
v = R o awar &

| pER W) e (W)
Tg 99T g vt § | @ e & s
Frgm A

wEq WEYEW ;AT T Y A
ST § I FOAH @R )

it THEEE A - WA W
A I ¥ G v &) awar @

Mr. Speaker: I have to put the-
motion as it comes before me.

FNA 1E § TG | 97 ag ar a9
fr ag o gt & av A & ar
g R

Shri Hari Vishnu Kamath: Sir, on
a point of order. May I request you
to guide us in this matter? You have
just now ruled that the motion moved
by the Minister of Parliamentary
Affairs is not subject or liable to
amendment. Under what rule is that
motion not subject to amendment?

Mr. Speaker: A motion for suspen-
sion of a member from the service of
the House has to be put by the
Speaker forthwith and, as such, no
amendment can be moved to that
motion. Now the question is:

“That Shri Hem Barua, a Mem-
ber of this House, and named by
the Speaker, be suspended from
the service of the House for one
week.”

The Lok Sabha divided.

*Shri Koya (Kozhikode): Sir, my
vote has not been properly recorded.

Mr. Speaker: It will be noted.

**Shri C. K. Bhattacharyya (Rai-
ganj): One should be added to ‘Ayes’
because '‘my vote has not been cor--
rectly recorded.

*Shri Koya voted for “Noes.”

*«Shri C. K. Bhattacharya voted for “Ayes.”





